CAT/J/13

CENTRAL ADMINISTRATIVE TRIBUNAL

AHMEDABAD BENCH

0.4, NO, 404/93

TANO.
DATE OF DECISION 29-11-1995,
Mre lese Dave - Petitioner
Mr., Girish Fatel Advocate for the Petitioner (s)
Versus
_Unioa of India and Others  Respondent
Mr. Anil Kothari B Advocate for the Respondent (s)
CORAM
The Hon’ble Mr, Neb. Patel Vice Chairman.
The Hon’ble Mr. V. Radhakrisnnnan Memke r (a)

JUDGMENT

1. Whether Reporters of Local papers may be allowed to see the Judgment ?
2. To be referred to the Reporter or not ? J'\j\);
8. Whether their Lordships wish to see the fair copy of the Judgment ? '

4. Whether it needs to be circulated to other Benches of the Tribunal ?




—

Indravadan B. Dave

8. New Pragna Apts.,

Nr. Brinoauan psihar Flats

Vasana, ahmedabad. applicant.

Advocate Mr. Girish Patel

Versus

l. Union of Ipdie,
Notice to bhe Secretary
Ministry of Raklways,
Railway Board, Rail Bhavan,
New Delhi.

2. Railway Board,
Government of India
Ministry of Railways
(Rail MantralayaX
through Director Estt.
(ReRe3e) New Delhi.,

3. General Manage:
western Railways,
Churchgate, Bombay.

4, Secretary,
Railway Board, Railw Bhavan

New Delhi. Resoondents
Advocate Mre AeSe. KoOthari.
\
URAL ORDER B
In Date: 29-11-1995,

U.-"\o 404 Of 1993

Per Hon'ble Shri N.2. Patel Vice Chaiman.

Mr. Kothari produces a copy of the order dated 27-10-1995
appointing the applicant as Chairman, Railway Recruit ment Board
ahmedaba:d. The copy may be taken on record. In view of this
Order.the present 0O.A. is rendered infructuous and stands

disposed of accordingly.,

Y

(V. Radhakrishnan) (NeSe @atel)

Member (&) Vice Chaiman.

®AS.
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CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH

Application No. Gﬁ / "/j( g 4 / qj
‘ Gl

Transfer Application No.

CERTIFICATE
Certified that no further action is required to be taken and
the case is fit for consignment to the Record Room (Dec ided)

Dated 3 o;[ci /C)é

Countersign

Signature ogreiliii "9 eal ing

Assistant
Section Officer,

hmas - e g




CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDA BAD BENCH

AHIMEDA BAD
INDEX - SHEET
CAUSE TITLE 0'49/ A [a>
\ \

NAME OF

THE PARTIES JTN\C}Y’QW\Q)\@\W “B  Yanve
VERSUS

0. 2 (ks

ER.NO. | DESCRIPTION OF DOCUMENTS PAGE 3
. R e | te 33 ]
O(a Al \/7 | 34 e 4‘
® | Rl s 42 0 49
L\.: I;’4ll<:f3 .0, Q)il,ﬂj do te¢ &0
e (fé&(ﬂy (81 1o %3]
é"‘ '/Z(\é/((\kc’\% ?Z, /-d 7‘-3/‘/
7z f/w’l% At . a’ﬁ/n [q;;": —




